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CRLMP. NO. 10247/ 2012 in CRIM NAL APPEAL NQ(s). 1264 OF 2008

SUBHASH SI NGH @ SUBHASH CHANDRA S| NGH Appel | ant (s)
VERSUS

STATE OF BI HAR Respondent ( s)

(Wth appln(s) for bail and office report )

Date: 09/07/2012 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE DI PAK M SRA
For Appellant(s) Nagendra Rai, Sr. Adv.
Shant anu Sagar, Adv.
Smar har Si ngh, Adv.
Abhi shek Kumar Si ngh, Adv.
Gopi Ranan, Adv.
T. Mahi pal , Adv.
For Respondent (s)
Gopal Si ngh, Adv.
Chandan Kumar, Adv.

SS S555S5%

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st for hearing on a non-niscell aneous day.

[ SUMAN WADHVA] [ RENUKA SADANA]
COURT MASTER COURT MASTER



